
CENTRHL ADmiNlSTRHTIUt TRIBUNAL
PRINCIPAL 8ENCH2 NEU DELHI

O.H, No. 2334/I994

New Delhi this the 4th Day of April 1 395

Hon'bls 3hri B.K# Singh, P^ember (a)
Hon'bis Shri P. Suryaprakasam, PHember (3)

Shri Kanua? Pal Singh,
3/0 Shri.Harsaran Singh,
Village Simbholi,
Rohalia Railway Road,
Simbholi,
Diatt. Ghaziabad (U»P«) ... Applicant

(By Advocate* Shri Q.S. Plahandru)

Us.

1. Union of India,
General Manager,
Northern Railway,
Baroda Housb, New Delhi.

2.

Northern Railway,
Roradabad (U»P«;

3. Chief Engineer (Construction), \
Northern Railway,
Kashmiri Gate,
Delhi.

4. The AEN
Northern Railway
Hapur,

5. Divisional Engineer m
Northern Railway,
Roradabad (U.P.) ... Respondents

(Shri K.K, Pat el*/ Advocate)

ORDER (0 ral)

Hon'ble Shri 8.K. Sinoh. Rembar (a)

Shri Rahendru drew the attention of tha

court to paragraph 1 of Page No, 4 of th® counter

affidavit filed by the respondents. The opsrative

portion of the para reads as follows;

"The petitioner will be engagad

as per his seniority as and whan

vacancy will arise."

The applicant's counsel is satisfied if a direction

is issued to the effect that the paliticnar shall

be engaged as per the undertaking given by the

fW.



r8spondsnts in his own tBrwi as and uhsn a vacancv arisss

and in preference to jurtiors anf freshsrs/outaiders.

yith these observations, this is disposed

of finally.

(P • Suryaprakasham)
Wember (3)

*Asr if*
*mittal*

(B ini^
flewbsr («)
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